%

ear: 2021

1. Shealem v, lkivaad sonjday s ughtEr/ Wi Of... [ﬂ’h’— Sﬁ)zrmg Padsad yedeoir
aged..... S-.g (A’FJ& ‘TGX)

...years, residing at

.....................................................................................................

(address) give herein below the details of the assets (immovable, movable, bank balance,

etc.) of myself, my spouse and dependents®:

e A. Details of movable assets

{Assets in joint name indicating the extent of joint ownership will also have to be

given Aoleha, kcumiahi - MawSh jewnad., Niha kot A ishant Raf

Sr. Description Self Spouse Dependant-1 Dependant-2

Na. Name(S) Name Name

(i) | Cash 21,000 =po |25 ,000c 4

() | Deposits in Banks, |SRI-Afc Jerer Ramk
Financiallnstitutions
AndNon-Banking 7 93 203 =h0 A/E Oét/]‘oo!}ga/cf./)g
Financial Companies q . -

(iii} | Bonds, Debentures
andShares in
comparnies

(iv} { Other financial !
institutions, NSS, LTC P D/; 7
Postal Savings, LIC | 9. 9.7 yegi)\;
Policies, etc 4

(v) | Motor Vehicles Motoy
{details of make, Vehiclel |
etc,) Y-H g—z;z ew-D

(vi) | Jewellery (give &0 fﬁf Golot
details of weight 3 o fvan
and value) sz?vw—m;w silvey”

(vii) | Other assets, such ¥ b
as valuesof claims
[interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,

* Dependant here means a person substantially dependent on the income of the
employee,
Details of Immovable assets
[Note: Properties in joint ownership Indicating the extent of joint ownership will
also have to be indicated]

Sr. Description Self Spouse Dependant-1 Dependant-2

No, Name(S) Name Name

() | Agricultural Land 0! R1jAs 0] PJWM, Villele ~Tafhan) post - S1hpal ‘
- éocatlon(S) ber(s) via- Gambhari , Glgf- Mﬁd(nfﬁfﬁz@ G, Pﬁb*mdPTof@uLs

urvey number Mo A :Am/e.g_,,[,.,‘m @‘Yoﬁe} el ",'a 4 7R %

- Extent (Total 1.4 §dm p) z;é.‘ P
measurement)
~Current market value




-

™

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

0§ phun

Mawa - paftaule, Hhanalutos ~ 42

Hadhipube (Tam)f Ao-Spy2 , Khatadl - ©5

Saxvia plod

i e
CY titfeest 02 lebats

(1H)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
etc,

- Location{s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Resielendhl
Villege ~ Tafhoun
P.'M“" -SIApKA.

Via - Gamintis

Bleet - [peAholpulr

(v)

Others (such as
interest in property)

(2)

I give herein below the details of my liabilities / overdue to public financial
institutions and government dues:- [Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount outstanding ason
No, Financial Institutions(s) /
Department (s)
(a) (i) Loans from Banks
~ o
(ii) Loans from financial
institutions
— o
(iii) Government Dues:
—
(f) Other dues, ifany ~ — =
C. Personal Detail
PAN No. (If available) :- BZ APk 4L T2 &

Qther ID Proof (If Pan No. Not avaifable)

Other ID Proof No. -

Place & Date:..L 7. 21 5., ,}’47}"14:/

Signature

------------------

:- Aadhar/Driving Licence/EPIC Card (Tick one)

--------------------------------

Name : SAC“L‘&WlW" )
Acsistani—
3 kel Vichan Sxbha patg




